
From

To,

Rcf:

THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAPI, NAGALAND, N4IZORAI,4 AND ARUNACI]AI PRADESH)

No.HC.VII-21 tl 2Ot3l t0tt 8ta
Smt Jayashree Bora,

Jt. Rcqistra r (Vrqilanc.c),

Gauhati Hrgh Courl,
Guwahatl.

Shrr Abubakkar Siddique,
Drstn ct & Sesstons Judqc,
Charardco.

^rDatcd Gurva hatr titt: a\o<l Octobcr,2024

Sub Civil vacation.

Your lcltcr No. DJCitA/ 161912l.74, dtd. 03.10.)O?4

Sir,

with rcfcrcnco to thr: abovc, I am dircctcd to rnform you lhat you have bocn
grantcd permission to avair civir vacation from 07.10.2024 to 20.10.2024, arong with
station leave permission, with the officiar vehicre/ at own cost, from the evening of
05.10.2024 tirr the mornin g of 2r.ro.2024. l'hc next scnror most Judic ar offrccr avarrabrc
at thc station will rcmain in charqe of your Court and Officc ln your abscnco.

You rs faithfully,

s/ l-
Ir.BqcISIEABMGMILC E)

Memo No .HC.VII-2 tLl2013 / t{1 - toll6 lA. da ted ) Lt ^ lo-?-oz4
Copy to

t. Tho Principal Ac(.ountant Gcncral (A&E), Ueltola, Gur,vahata for informatron

J lh,, Projcct Manaqcr. Gauhat, llrqh Courl.

tT. REGISTRAR (VIG ILANCE)


